
NATIONAL COMPANY LAW TRIBUNAL
NEW DETHI BENCH

NEW DELHI

c. P. NO.26(NDX2
cA. NO.

COMM:

PRESENT: SH. R.VARDHARA,AN
HON'BLE MEMBER (J) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAT ON 21.09.2016

NAME OF THE COMPANY: M/s. Dr. Virender Bhati V/s. M/s. Forsen Healtcare pvt. Ltd. &
Ors.

SECTION OF THE COMPANIES ACTI 3971398
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ORDER

Learnedcounse|forthepetitionerispresent.Ms.SamridhiGogiahasappearedonbeha|fofthe

learned counsel for the respondent. Learned counsel for the respondent is not available today' 5o, the

matter will be posted for tomorrow the 22nd of September 2016 for further arguments'
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(R.Varadharajan)

Member (Judicial)
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(Mahtai Kfi shan Hanjura)
Member (Judicial)


